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(c) whetber Government are aware 
thot North Kortn eXI'OriS to Communht 
China several items imported from India; 
and 

(d) if so, whether North Korea has 
heen approached in this malter ? 

THE MINISTER OF FOREIGN 
TRADE AND SUPPLY (SHRI B R. 
BHAGAT): Ca) and (b). J\ >!atement is 
placed on the Table of the House. [Plaf~d 

III Library. :'ee No. LT.303/69]. 

(e) No. case of re·export of any Indian 
commodity by DPRK to China has come 
to Ihe notice of the Government of India. 
Undrr the trade and payment arrangements 
concluded on 9th December, 1968, the com· 
modit;'s exchanged between the two parties 
are ror con!'umption in their respective 
count,ies and are not to be re-exported. 

(d) Does not arise. 

Indo- CeyloD Economic CO'operatloD 

*450. SHRI P. C. ADICHAN : 
SHRI SHIVA CHANDRA 

JHA: 
SHRI [NDRAJIT GUPTA: 
SHRIKM.MADHUKAR: 
SHRI DEVEN SEN: 
SHRI SRADHAKAR 

SUPAKAR: 
SHRI B. K. DASCHOW-

DHURY: 
Will the Minister of FOREIGN TRADE 

AND SUPPLY be pleased to state: 
(a) whether the questIon of evolvinll a 

common market between India and Ceylon 
was discussed at the meeting of thc Joint 
Commitlee on Economic Co-operation held 
in January this year in Colombo; 

(b) if so, the outcome thereof; 
(c) the precise structure of the Com-

mon Market as ellvil'led in the pro-
posal; 

(d) other subjects discussed in the 
meetinl ; ond 

(e) the decisions arrived at ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI CHOWDHARY RAM 
SEWAK): (a) The Question of evolving 
8 Common Market between India aDd 

Ceylon, as such, was not discussed at the 
first meeting of the Indo·Ceylon Joint Com-
mittee on Economic Co-operation held io 
Colombo in January. 1969. 

(b) and (e). Do not arise. 
(d) and (e). The subjects discussed 

and decisions taken at the meetin. of the 
Joint Committee, are indicated in the Com· 
munique issued after the talks. A copy of 
tbe C.)mmunique is placed on the Table of 
the House. Ll'laced ill l.ibrory. Se. No. 
LT· 304/69]. 
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Promotion or Ha.dlcran. Indr .. lry In GuJ.rat 

2651. SHRI NARENDRA SINGH 
MAHIDA : Will the Minister of FOREIGN 
TRADE AND SUPPLY be pleaaed to 
s tatc ; 

(a) whether there I. any scheme for 
promotion of the handicrafts industry in 
Gujarat durioll the current year; 

(b) if 10. the details tbereof, Indicatinl 
its lay·out and the aSli,tance IIranted by 
Government ror the purpose and the item-
wise annual production of handicraft. indu-
stry in Gujarat; 

(c) wherher 'ny Ichem. for promo-
tiOD of handicrsf" indu,try In Gujnat dur-
in8 the Fourth F've Year Plan hIlS been sub-
mitted by the Gujarat Government; and 

(d) if ao, tb. brnad derail. tbereof 7 




